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T0 BE PUBLISED IN PAXT IT SEIECT T0M3(ii)CF THE GAZEITE OF MDIA

GOVETMIMENT OF INDIA
VINISEY OF FINANE(DEPATMAT OF REVENIE)

New Delhi, the 1Cth April, 1980

N IFICAT IOH
mCOoME TAX

No.3235 (F.No ,203/27/30~1TA-T1/z In continuation of this Depertment 's
norification Yo, 2316(F.N0,203/46/78-ITA-1I) deted 28,5,1978, it is hereby

"notified for general information that the institution memtione¢ below has

been approved by Indian Council of Mecicel Research, MNew Delhi, the
prescribed aut hority for the purposes of clause(ii) of sub-section(1) of
Sestion 35 of the Income~tax Act, 1961 read with rule 6(ii)of the Incone-
tax Rules, 1961 under the cat egory of "Scientific research association' in
the field of Medical Researh subiect to the fellowing eoncditionsi—

i)  That the Institution will naintein a seperate
account of the suns received by it for scientific
research in the field of nedical research

ii) Thet the Istitution will furnish annual returns of
its scientific researc! activities to the Council
for ead year by 31st May each year at the Mtest
in such form as my be laid down and intinated %to
then for this purpose,

iii) That the Institubion will furnish an annval audited
stet enent of accouats to the Council for each year
by 31st lay, each year end in addition send & copy
of it %o the conccrned Incone~tax Comuissioner.

Scientific Pescorch Lssociation
Mecdical Research Fowmdotion,
Vadras, o
The notification is effective for a jeriod of i3 years from 18,5,19CC
to 17vh May:19 3

sa/-
( J.P.SELRML ) :
: PIRECT CR,THE . GOVERIDEN! OF DD
Copy forwarded %os-
1, 411 Connissioners of Incone-tax(2 copies) . : 2
2. Director of Inspection(I.T&Audi:)/Investigation/R.5.8P New Delhi.
3. Die of CRNS(I.T),Ist Floor, Aiwnn-e-Ghelib, Mata Sundefi Lane,New Delhi,
4, Indian Cowncil of Medical Resea:sch, Medical Enclewe, (Ansari Nogor), :
Pest Dox No,4508,New Pelhi-110 )16 with reference to their letter No,
18/60/77-A dun II deted 11,3.19:30,
5, The Fony,Secy.,Medical Research Foundation 18,College Road,Mrdras
6000006, with refer to his lettex dated 20,1,80,
6, Controller & Auditor General of India, (250 copies)
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7. Bulletin Secticn of the D,I.(R.S.&P),New Delhi, sa/-
' (5.P.SELTHA )
DICECTOR, TS GV 7 1T TR OTTI
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LSSIT DIPECP(R OF INSPECTIOH(RS&P)  No.CC/IPATI/3043/742/BSP /0



